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(b) if so, the total amount so refunded 
during the last three years ? 

The Parliamentary Secretary to 
the Mlnlater or Education (Dr. M. M. 
Das); (a) Yes, Sir. 

(b) Rs. 2,257/-. 

Soc:lal Welfare Centre 

•57�. Shrl RlabaD1 Keishin11 Will 
the Minister of Education be pleased 
to state : 

(a) the number of orphans i n the 
Social Welfare Centre of Kanglatongbi 
Manipur at present ; 

(b) the contributions made by Govern. 
ment towards the maintenance of the 
Centre ; 

(c) the housing arrangements for its 
inmates ; and 

(d) the scheme for the improvement 
of the Centre ? 

The Parllament.,ry Sec�etary to 
the Mill later or Edu . atlon (Dr. M. M. 
Daa): (a) 29. 

(b) Nil. 

(c) Inmates are kept in three Kuccha 
sheds. 

(d) The Centre has schemes for the 
construction of new buildings for the 
inmates and for arranging for them ins­
truction in arts and crafts . 
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•,513. Sbri R. N. S. Deo: Will the 
Minister of Home Affain be pleased to 
state the steps taken or proposed to be 
taken by Government to prevent pro­
duction of horror comics in t he country ?  

The Mlnlater or Home Aft'airl 
(Pandit G. B. Pant): A ban has been 
imposed on the import i nto India of ho . , or 
comics from abroad, under Section 19  
of  the Sea Customs Act by a notification 
dated 8th June, 1955 and it is further pro­
posed to introduce a Bill in the Parlia­
ment for this purpose shortly. 
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National Physical Laboratory 

•595. Pandit D. N. Tlwary: Will 
the Minister of Natural Reaourcea and 
Scientific Reaearcb be pleased to state : 

(a) whether it is a fact that a Rain 
and Cloud Physics Research Unit has 
been set up at the Na.ional Physical 
Laboratory Delhi ; 

(b) whether trained personnel i• 
availa.,le for the purpose ; and 

(c) if not , whether Government 
p opose to appoint _foreign expens to man 
It ? 

Th Minister or Natural Reaour cea 
(Sbri K. D. Malaviya)1 (a) Yes, Sir. 

(b) The Offi:er-in-Charge of the Unit 
is a qualified scientist . It i s also proposed 
to depute two technical officers to Australia 
for Lraining. 

(c' Does not arise. 

Octrol Duty 

. •596. Sbrl RI 1hsn1 1Cela1lla1: Will 
the Minister of Home Affairl be pleased 
to state : 

(a) whether it is a fact that t' e Govern­
ment of Manipur instructed all palice 
outpost& at Mao, Kang okpi, Biahenpur 
and P Jllel not to allow entry of iron a · r•p• 
cigarettes and other commoditiea liable to 




